Raising of funds for road projects

*80. SHRIVIJAY JAWAHARLAL DARDA:
DR. T. SUBBARAMI REDDY:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether with an ambitious plan to award road projects worth Rs. 2 lakh crores in the
next two vears on public-private partnership basis, Government is looking at various options to
raise funds;

(b) if so, whether in addition to above, Government may allot part of the Rs. 10 thousand
crores tax-free bonds raised by India Infrastructure Finance Company Ltd. directly to MNational
Highways Authority of India for refinancing of road projects; and

(c) if so, to what extent Government has agreed for fund raising options to meet viability
gap for road projects and by what time the decision will be taken?

THE MINISTER OF ROAD TRAMSPORT AND HIGHWAYS (SHRI KAMAL NATH): (a) Yes,
Sir.

(b) Yes, Sir.

(c) The Government has approved various recommendations made by the Chaturvedi
Committee, with the proviso that the financing plan for 2010-11 onward would be considered by
an Empowered Group of Ministers (EGoM) for further action including such changes to the work
plan as may become necessary. The Government has also approved “in-principle” support to
the NHAI for various fund-raising options. YWhich is given in Statement.

Statement

Govemment approval of ‘in-principle’ support fo the National Highways Authority of india
(NHAD) for:

(i) lIssuance of tax exempted bonds.
(i) Guarantee cover to the Borrowing Plan of NHA,

(iii) Out of the borrowing approval of Hs.30,000 crores earlier provided to IIFCL,
Rs.10,000 crores under the fiscal stimulus package will be transferred to NHAL, as per
its borrowing requirement.

(iv) Assistance in negotiating non sovereign multilateral loans from World Bank, ADB,
JBIC etc. by providing back to back support, if necessary.

(v) Providing a Letter of Comfort from Ministry of Finance confirming the availability of
Cess at least till 2030-31.

Successiully implemented schemes

*00. PROF. SAIF-UD-DIN SOZ : Will the Minister of TEXTILES be pleased to state:
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(a) the successfully implemented schemes of the Ministry introduced in the country,
State-wise; and

(b) which schemes were introduced in Jammu and Kashmir and with what success?

THE MINISTER OF TEXTILES (SHRI DAYAMIDHI MARAN): (&) The following is the list of
successfully implemented schemes of the Ministry throughout the country:

A. VILLAGE AND SMALL ENTERPRISES
1. Handloom
(1)  Diversified Handloom Development Scheme
(2) Handloom Weaver’s comprehensive Welfare Scheme
(3) Millgate Price Scheme
(4) Marketing and Export Promotion Scheme (CSS)
(5) Integrated Handloom Development Scheme (CSS)
2. Sericulture
(1) R andD, Training, and IT Initiative
(2) Seed Organisation and HRD
(3)  Quality certification System
(4) Catalytic Development Programme (CSS)
3. Handicrafts
(1)  Design and Technical Development
(2) Baba Saheb Ambedkar Hastshilp Vikas Yojana
(3) Marketing Support and Services
(4)  Human Resource Development
(5) Research and Development
(6) Weltare and Other Scheme
4, Powerlooms
(1)  Group Insurance Scheme
(2)  Group Work Scheme and Integrated Powerloom Cluster Devp.
5. Wool and Woollens
(1)  Integrated Yool Improvement and Development Programme
(2)  Quality Processing of Wool and Woollen

(3) Sodial Security Scheme
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6. Development of Mega Clusters

B. INDUSTRY

7. National Institute of Fashion Technology
8. Technology Upgradation Fund Scheme
9.  Scheme for Integrated Textile Park

10. Jute Technology Mission

11.  Cotton Technology Mission

The above schemes are being implemented in all the States including Jammu and Kashmir.
However, the extent to which a particular State avails the benefits of the various schemes would
depend on the parameters of the scheme and its relation to the characteristics of the textiles

sector in the State.

(b) Details of the schemes of the Ministry of Textiles being implemented in Jammu and

Kashmir are following:
1. HANDLOOMS
Status:

As per 1995-96 Census of Handlooms, some of the vital data pertaining to Handloom

Sector in Jammu and Kashmir is as under :-

Numbers of units 15,054

Number of Looms 18,154

Number of Weavers 20,773

MNumber of persons engaged in weaving and allied activities 51,847

Schemes:

1. “Integrated Project for Development of Wool and Woollen Design and Development

Centre” under the Prime Minister’s Special Package for Jammu and Kashmir:

The Project for Development of Wool and Woollen Design and Development Centre
for the State of Jammu and Kashmir has been approved by the Ministry of Textiles
under PM’s Special Package for the State of Jammu and Kashmir. The cost of the
project is Rs.4.93 crore. Under this project, an amount of Rs.4.24 crore has already

heen released to the implementing agency as a part payment.
The physical progress of the project is as follows:

(1)  The project site available with the State Handloom Development Corporation at
Rambagh silk factory at Srinagar has been renovated and

(2) Wool Design Centre, Textile Testing Laboratory, Computer Aided Design
Centre, Weaving shed, Disgplay room and Administrative block has been set up
at the Rambagh Silk factory.
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Integrated Handloom Development Scheme:

Details of funds released to the State of Jammu and Kashmir and beneficiaries

covered in Phase-ll, lll and IV during the year 2008-09, are as follows:

Phase-ll
Name of the Cluster Amount released Beneficiaries
(Rs. Inlakh) covered
Madihal, Bandipora 17.03 327
Billavwar, Kathua 17.903 478
Total 35.86 805
Phase-lll
MName of the Cluster Amount released Beneficiaries
(Rs. Inlakh) covered
Inder, Pulwama 18.00 478
Billawar, Distt. Kathua 18.00 300
Inder, Distt. Pulwama 18.00 310
Wagoora, Distt. Budgam 17.50 300
Total 71.50 1388
Phase-IV
MName of the Cluster Amount released Beneficiaries
(Rs. Inlakh) covered
Samba 17.78 353
Bugam, Kulgam 17.50 324
Total 35.28 677

Marketing and Export Promotion Scheme:

The scheme envisages developing and promoting the marketing channels

in domestic as well

as exporting markets and bringing about linkages

between the two in a holistic and integrated manner. Components of the scheme

are:
a. Marketing Promotion
b. Handloom Export Promotion
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Under the Marketing Promotion component, funds released to the Government of

Jammu and Kashmir during the last three vears, are as under:

Year MNo. of Mo. of proposals Mo. of Amount
proposals (events) events released
received Sanctioned organized

2005-06 09 03 — —

2006-07 04 04 — 82.48

2007-08 Mo proposal has bheen received till date.

2008-09 Mo proposal has bheen received till date.

Mo financial assistance was given to Director of Handloom, Government of Jammu
and Kashmir during the years 2005-06, 2006-07 and 2007-08 due to pending
utilization certificates of Rs.6.00 lakh towards organizing District level events during
1007 -08.

Under the Handloom Export Promotion scheme, only one viable proposal was
received from the State during the Tenth Plan. A sum of Rs.17.10 lakh was
provided in three instalments to M/s Esquire Raffal and Pashmina Handloom
Weavers Industrial Cooperative Society, Neelam Chowl, Karan MNagar, Jammu and
Kashmir for implementation of Part (Product development) and Part-1l (Publicity and
Marketing) components of the erstwhile Handloom Export Scheme. During the
current financial year, no proposal from Jammu and Kashmir has been received so
far.

Mill Gate Price Scheme:

The Scheme aims at providing al type of varn to the Handloom weavers’
organizations at Mill Gate Price Scheme. Mational Handloom Development
Corporation (NHDC) is the only agency authorized to implement the scheme.

There is a provision for supply of varn to the individual weavers through the
vam depots approved by the NHDC. The expenditure for operating the yarn
depot is to be reimbursed by the NHDC @ 215% of the value of the varn. At
present, nine yam depots are being operated in Jammu and Kashmir. The supplies of
varn made by the Corporation during the Tenth Plan and current financial year, is as

under:
“Year Quantity Yalue
(in lakh Kgs.) (in Rs. Lakh)
1 2 3
2005-06 0.091 0.08
2006-07 — —
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1 2 3
2007-08 0.108 25.86
2008-09 0.09 13.19
2009-10 (up to Oct.09) 0.014 2.07
5. Handloom Weavers Comprehensive Welfare Scheme:

During the Eleventh Plan, the Government of India is implementing a Handloom

Weavers Comprehensive Welfare Scheme with the components of (l) Health

Insurance Scheme and (i) Mahatma Gandhi Bunkar Bima Yojana.

Under the Mahatma Gandhi Bunkar Bima Yojana, 493 weavers have been covered

from Jammu and Kashmir during the period April, 2007 to March, 2008.

HANDICRAFTS

Scheme-wise Physical and Financial achievement under Handicraft schemes during

Eleventh Five Year Plan in Jammu and Kashmir are as under:

Sl Name of scheme Physical Financial in Rs. Lakh
MNo.
2007-08 2008-00 2000-10  2007-08 2008-09  2009-10
upto upto
Oct. 09 Oct. 09
1 2 3 4 5 6 7 8
1. Baba Saheb 14 Craft 1 Cluster ML 172.00 254.00 133.18*
Hastshilp Vikas Cluster 1RMB
Yojana (Raw
Material
Bank)
2. Design and 31 Design 4 Design 13 346.40 27.70 145.29
Technical workshops/ workshops/  Design
Upgradation projects projects  workshops/
projects
3. Marketing and 5 = — 10.45 1246 ==
Support Services  Marketing
events
4. Research and 1 2 — 2.75 5.91 ==
Development Research Research
study studies
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1 2 3 4 5 6 Z 8

5.  Human Resource 28 Q 5 63.09 42.26 5.45
Development MNo. of MNo. of MNo. of
Prog. Prog. Prog.
6.  Welfare 15333 16580 20454 ERE HA e
(Health artisan artisan artisan
Insurance) families families families

* Amount released for various interventions, sanctioned in previous years.

* *Funds are allocated on all India basis, not State-wise.
SERICULTURE
Catalytic Development Programme (CDP):

The Department of Sericulture (DoS), Govt. of Jammu and Kashmir has selected 10
schemes/components under CDP for implementation in the State. During the first three
years of the Eleventh Plan /.e. 2007-08, 2008-09 and 2009-10 (upto Oct. 2009), based on
the proposals received from the Govt. of Jammu and Kashmir, the Central Silk Board has
released/spent its share of Rs.181.85 lakh, Rs.316.07 lakh and Rs.291.83 lakh respectively
for Jammu and Kashmir State towards implementation of various components under CDP.
The DoS, Govt. of Jammu and Kashmir has furnished 100%& Utilisation Certificates (UCs)
for the releases made for implementation of CDP during 2007/-08. For the vear, 2008-09, as
against the release of Rs.316.07 lakh, UCs have been received to the extent of Rs.201.30
lakh (92.16%). The CDP schemes have been successiully implemented in the State of
Jammu and Kashmir. Through CDP, necessary infrastructure facilities like Rearing Houses,
Chawki Rearing Centers, Rearing appliances have been provided to the stake holders of
Silk industry. The State has established cocoon markets. Hot Air dryers for stifling the
cocoons, women sericulturists and their families have been covered under Health Insurance

etc.

WOOL AND WOOLLENS

Following schemes/projects are being implemented during the Eleventh Five Year Plan:
1. Sheep and Wool Improvement Scheme (SWIS)

2. PashminaDevelopment Scheme:

3. Social Security Scheme for shepherds

The Central Wool Development Board released Rs.143.00 lakh for implementation of the

ahove schemes. Details of projects are as under:
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Sl

MName of Agency MName of Project Grant released

MNo. in Eleventh Plan
(upto October, 2009)
1. M/s Sahyog India, R.S. Pura, Sheep and Wool Rs. 87.00 lakh
Jammu Improvement
Scheme
2. Chief Executive Officer, P ashmina Wool Rs. 56.00 lakh
Ladakh Autonomous Hill Development
Development Council, Leh programme
(LAHDC)
3 (l) QOriental Insurance Co. Ltd. Social Security Govt. of India
(for Sheep Insurance) and Scheme for contribution
(i) Life Insurance Co. Ltd. sheep breeders. towards premium
(for Shepherds insurance) amount given
directly to OIC
and LIC
insurance
companies.

Sheep and Wool Improvement Scheme (SWIS):

The Board is implementing this scheme with the help of one Non-Govermnmmental

Organization f.e. M/s Sahyog India, R.S. Pura, Jammu in Jammu and Kashmir to

cover 1.50 lakh sheep by benefiting 3,245 sheep breeders of 437 villages of Jammu
and Kathua districts. The Board has released total 87.00 lakh in the year 2008-09
under this scheme and the implementing agency has utilized Rs.62.37 lakh upto
October, 2009.

Pashmina Development scheme:

The Board is implementing this programme for the development of Pashmina
wool in Ladakh region of Jammu and Kashmir State by providing incentives
under its various components like-Buck Exchange Programme, Distribution of
high quality Pashmina bucks in non-traditional areas to enhance Pashmina
production, Establishment of Fodder Bank, Training refreshers to Nomadic
Breeders as Paramedics, Health Coverage, Fodder Development, Provision of

improved Pashmina Combs for Efficient Harvesting of Pashmina etc.

Implementing Pashmina Wool Development Programme for providing

employment opportunity in Ladakh region by encouraging its farming.

During the vears 2007-08 and 2008-09, the Board has released Hs.56 lakh to

implement one Pashmina Yool Development project in Leh-Ladakh region to
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benefit 800 pashmina families by providing incentives under its various

components.

. Provided training to 150 nomadic breeders as paramedics, organized
training camps, established fodder banks in this most remote area of

country.
3. Social Security Scheme for Sheep Breeders

In the event of death of sheep, sum assured of Rs.1,200/- per sheep will become
payable to the concerned sheep breeders. In the event of normal
death of the sheep breeder, sum assured of Rs.60,000, in case of partial disability
Rs.75000/- will be pavable and in case of accidental death/total disability,

Rs.1,50,000 will become payable, to the nominee/beneficiary, respectively.
Impact of pashmina development project being implemented in Ladakh region

Training to breeders as paramedic:- The main idea of the scheme was to train some
breeders and make them work as paramedics in the inaccessible nomadic areas by paying
an honorarium. While as the training part was approved, the provisions for payment of
honorarium to the paramedics was not approved under the project. The idea, now, is to
make progressive breeders aware of diseases causes treatment and control, and also their
role as primary savior of the affected animals till the departmental machinery is able to reach
the sites with medi-facilities. The training provided earlier has done tremendous good to
some of the breeders and the next training, scheduled to the conducted in December 2009,
is expected to benefit 200 breeders or even more. This training need to be made more
meaningful and beneficial by going to all important nomadic villages and by involving
maximum breeders under the ambhit of training in first aid, disease control and management
of livestock. The gains accrued as a result of the first batch training can not he qualified but

the nomads have all the good works about the programme.

Breeding Coverage:- YWool Board has purchased 250 nos. of Pashmina bucks during the
year 2009-10 and issued to breeders. The impact will start accruing during neat vyears.
However, the enhancement in Pashmina production happens very gradually and the

immediate impacts cannot be guantified.

Health Coverage:- During the vear 2009-10, almost 14000 pashmina goats in Chushul
nomadic community was threatened by a disease which was handled effectively with the
money provided by the Central Wool Development Board, Jodhpur under Pashmina
Development Project. In addition medicines shall be provided as apart of paramedic kit

when the training to the paramedic will be held during December 2009.

Training to members of Pashmina Growers Cooperative Societies in Changthang

(Ladakh):- There are 20 branches of local level cooperative societies of All Changthang
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Pashmina Grower's Marketing Society. All the breeders are members of one of the
societies. The people have bheen given training about the need of Pashmina Cooperative
Societies in all the 20 areas and one additional camp was organized at Leh out of the left
over funds. The nomads are very seriously following the Cooperative rules these days and
the Cooperative has stabilizing the Pashmina Market and also by ensuring equitable price to

all the members, eliminating the middle man from the system.
POWERLOOMS

All the schemes of powerlooms are open to all States including Jammu and Kashmir.
Howvever, in the absence of any sizable Textile industry in Jammu and Kashmir, benefits of
the above schemes have not heen availed in the State of Jammu and Kashmir except some
powerloom workers covered under Group Insurance Scheme. About 200 powerlooms are
existing at Kashmir (Srinagar). The range of powerloom products are Jasmine Shawls,

Shirting Suitings’s, tweeds, surge, Angora Suiting.

TECHNOLOGY UPGRADATION FUND SCHEME IN JAMMU AND KASHMIR

The progress of TUFS - All India and Jammu and Kashmir is given below:
Progress under TUFS (01.04.1999 1o 30.06.2009) (P)

(Rs. in Crore)

State Sanctioned Disbursed
No. of Project Sanction No. of Amount
applications Cost Amount Applications Disbursed
All India 25809 179834.48 78294.02 25694 66272.78
Jammu and Kashmir 26 650,77 4181.81 26 367.10

Sector-wise progress under TUFS in Jammu and Kashmir
(01.04.1999 to 30.06.2009) (P)

{Rs. In Crore)

Sl Sector Applications Sanctioned Applications Disbursed
No.
MNo. Project Amount MNo. Amount
Cost
1. MNon SSI 26 650.77 481.81 26 367.10
2. Ssl 0 0.00 0.00 0.00 0.00
ToTaL 26 650,77 481.81 26 367.10
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Segment-wise progress under TUFS in Jammu and Kashmir
(01.04.1999 to 30.06.2009) (p)

(Rs. in Crore)

Sl Industry Segment Applications Sanctioned  Applications Disbursed
No.
MNo. Project Amount MNo. Amount
Cost
1. Composite Upgradation 1 110.00 86.98 1 12.98
2. Cotton ginning 3 73.25 56.01 3 56.01

and pressing

3. Processing of fibres, 4 4.98 2.69 4 2.69
varn fabrics, garments

and made-ups
4, Spinning 4 1/73.70 82.15 4 82.15

5.  Synthetic filament 4 4.51 1.42 4 1.42
varn texturising,

crimping and twisting

6. ¥Weaving 10 284.33 252.56 10 211.85

ToTAL 26 650.77 481.81 26 367.10

The names of the major units availing of TUFS in Jammu and Kashmir are given

below:
Sl.No. MName of the unit
1. Sutlej Textiles and Industries Limited
2. Vinayika Synthetics
3. Gopal Dyeing Industries
4. Laxmi Enterprises
B Maral Overseas Limited

SCHEME FOR INTEGRATED TEXTILE PARKS (SITP):

One project under Textile Centre Infrastructure Development Scheme (TCIDS) at Zakura-
Srinagar has been sanctioned in Jammu and Kashmir which is under implementation. The total
project cost is Rs.7.92 crore, the Central share of the project is 6.27 crore and till now Rs.3.88

crore has been released for the project as central share.
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JUTE TECHNOLOGY MISSION:

Scheme for Helping NGOs and Women Self Help Groups (WSHGs) for Development of

Jute Diversified Products

The objective of the scheme is to create domestic demand for Jute Diversified Products
through mass awareness, to expand the production base for various JDPs by promoting
NGOs and WSHGs especially in rural areas to take up the manufacturing of JDPs by
imparting skills, training, financial support for procurement of machineries, raw material
supply chain support, marketing support so as to ameliorate the economic status of the

rural women and bring them to the level of economic independence.

Two Cluster Development Agencies have been appointed by the Mational Centre for Jute
Diversification (NCJD) for the benefit of WSHGs in the State of Jammu and Kashmir.

Measures 1o boost exporis

*01. SHRIMATISYEDA ANWARA TAIMUR:
SHRIVIJAY JAWAHARLAL DARDA:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether export of traditional items to existing or emerging markets will suffice to meet

the export targets of 200 billion during 2010-11;

(b) what is the envisaged annual growth of exports on short-term basis (2011-2015) and
long -term planning till 201¢-2020; and

(c) whether Government has been able to introduce measures to arrest and reverse the
declining trends of exports and providing additional support for recently adversely hard-hit

exporters?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): (a) Despite
steep decline in export growth since October, 2008 in the wake of unprecedented global
economic slowdown, a target of US$ 200 billion has been set for 2010-2011 for merchandise
exports. To achieve this target, various supportive measures including incentives for market
diversification have been announced by the Government/RBI by way of stimulus packages, and

also in the Foreign Trade policy, 2009-14.

(b) Government has set a policy objective of achieving an annual export growth of 15%
with an annual export target of US$ 200 billion by March, 2011, In the remaining three vears of
this Foreign Trade Policy i.e. upto 2014, the country should be able to come back on the high
export growth path of around 25% per annum. By 2014, it is expected that India’s exports of
goods and services will be doubled. The long term policy objective for the Government is to

double India’s share in global trade by 2020.
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